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Retrenched Personnel

*892. Pandit D, N. Tiwary: Will the
Minister of Labour and Employment
be pleased to state.

(a) whether alternative appoint-
ments to all the retrenched personnel
of Ordnance Factories under the
Mmistry of Dcfence and for those re-
trenched from the river valley pro-
jects have been found, and

(b) 1f not the number still to be
employed?

The Deputy Minister of Labour
(Shri Abid Al): (a) No
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(b) Out of 5,356 persons retrenched
from the various Ordnance Factories
under the Mimstry of Defence and
2,808 retrenched from the Damodar
Valley Corporation, there still remain
275 and 187 persons respectively who
are 1n need of employment assistance.

Pandit D. N. Tiwary: May I know
whether 1t 13 a fact that many of the
persons who were offered alternative
employment have refused and whe-
ther there 15 any political bias behund
1t?

Shri Abid Ali: That has not come
to our notice Some have refused but
for other reasons

Pandit D. N. Tiwary: May I know
whether the remaiming persons who
have not been given alternative em-
ployment are likely to get any Gov-
ernment )ob?

Shri Abid Ali: Efforts are bemng
made to find alternative employment.

Shri B. 8. Murthy: Of the people
who have been given employment,
how many have been given employ-
ment under the Government? How
many have been shown employed in
private firms?

Shri Abid Ali: Some got employ-
ment in  non-Governmental institu-
tions also but thewr number i1s very
small

Shri T. B Vittal Rao: When these
people are given alternative employ-
ment 1n Government service, are their
previous services taken into account?

Shri Abid All: I want notice

Dr. K. B. Menon. May I know—if
my question 15 not outside the scope
of the present question—whether the
Mnister 1s aware that this question
1s much more widespread in other
departments also and whether he is
sympathetically considering the plac-
ing of these displaced persons to
whom assurances have been given?

Shri Abid All* T did not qute
catch the question
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Mr. Speaker. He 1is travelling
beyond the scope of this question

Shri Gajendra Prasad Sinha: Just
now the hon Minister said that some
of the employees refused alternative
employment May I know the reasons
given by them for refusing such em-
ployment?

Shri Abid Ali. The offer which
was made to them was not considered
suitable and they got more swtable
employment outside

Indian Nationals in Malaya

*898. Shri H. N. Mukerjeer Will
the Prime Minister be pleased to
state

(a) whether his attention has been
drawn to a reported official state-
ment that 107 Indian nationals have
been killed by British Security Forces
m Malaya during the last eight
years,

(b) whether the information of
Government tallies with the report,
and

(c) whether any steps have been
taken to prevent such killings of In-
dian nationals and/or to secure com-
pensation for the famihes of the vic-
tims?

The Deputy Mimster of External
Affairs (Shrimati Lakshmi Menon).
(a) Yes According to the statement
1ssued by the Government of the
Federation of Malaya, 107 Indians or
persons of Indian ongin were killed
by the British or Malayan Security
Forces m the mine years since the
Emergency began m Malaya, that 1s,
from June 1948 to the 30th June 1957
It has not been possible to make a dis-
tinction between Indian nationals and
people of Indian ongin who have
become Malayan citizens

(b) Yes

(c) There have been internal dis-
turbances in Malaya since the middle
of the year 1948, caused by cer-
tain elements in that country who
were endeavouring to overthrow the
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existing regime by force These
Indians are among the casualties sus-
tained mn the course of armed clashes
between these forces and the forces
of the British or Malayan Govern-
ment

Our Commissioner m Malaya has
kept a close watch over all mcidents
In cases where a civihan has been
killed accidentally, compensation has
been paid to his dependants by the
Malayan Government

Shri HN. Mokerjee: May I know
whether our Commussioner in Singa-
pore has helped Indian nationals in-
volved directly or indirectly 1n the
disturbances 1n Malaya to safeguard
their nghts, or whether we conceded
the Bnitish claim that whoever was
involved m those disturbances was
more or less beyond the pale?

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): The hon Member's question
contains certain presumptions mn 1t,
and 1t 1s difficult for me to deal with
1t These casualties that are referred
to have occurred—all of them, so we
are informed—in armed clashes If
there 1s an armed clash and casual-
ties occur the Commssioner can
do nothing 1n the matter, more
especially when 1t 1s not quite
clear that those persons are
Indian nationals at all There have
been a number of other cases, not of
armed clashes but where they have
been arrested and proceeded with In
every such case the Indian Commis-
sioner has taken steps and helped
them to the best of his ability, the
matter has come to us too and we
have tried to raise this matter with
the UK Government

Shri Kasliwal: The hon. Deputy
Minister just now said thas it was
difficult to make a distinction between
Indian  nationals and Malayan
nationals of Indian origin I under-
stand that there are about 10,00,000
Indians n Malaya May I know what
i1s the percentage so far as Indian
nationals are concerned and so far as
Malayan nationals are concerned?





